A

HIGH COURT OF CHHATTISGARH, BILASPUR

NOTICE

No. E Z,}; (Mis.) _/ Bilaspur, dated: Q%February, 2022
(1-14-01/2021(AG-Ill Pro.)

In continuation of Registry Notice no.26 (Mis.)/ 1-14-01/2021(AG-lI Pro.),
dated 24.02.2022, all the Candidates appearing in the examination for promotion
to the post of Assistant Grade-lll, to be held on 05.03.2022, is hereby ienformed
that another option of ‘Krutidev’ is also being provided to them for Computer

i

typing in Hindi apart from “UNICODE" Libre Office with application.

By order of Hon'ble the Chief Justice
Sd/-

(Sanjay Kumar Jaiswal)
Registrar General

Endt. No. 2.2 2} (Mis). Bilaspur, dated %Feb, 2022
1-14-01/2021(AG-HH Pro.) :

Copy forwarded to:

1.PS. to the Registrar General, High Court of Chhattisgarh, Bitaspur

2. Registrar (V),/I&E/S&A Cell./J, High Court of Chhattisgarh, Bilaspur

3. Director, (CSJA), High Court of Chhattisgarh, Bilaspur

4. Additional Registrar (J/DE&E/A)High Court of Chhattisgarh, Bilaspur

5. Additional Director, CSJA, High Court of Chhattisgarh, Bilaspur

6. 1/c. Registrar (Comp.)-cum-CPC High Court of Chhattisgarh, Bilaspur-with a
request to get it be uploaded in the website of this High Court. -

7. Accounts OFFicer & I/c .HCER Cell, High Court of Chhattisgarh, Bilaspur

8. Assistant Registrar (Estt./Protocol) High Court of Chhattisgarh, Bilaspur

9. Section OFficer (Protocol)/Court Officer, High Court of Chhattisgarh, Bilaspur

For information/further necessary action. 0
lr{\ 012-.7__‘
X~
(Sanjay Kumar Jaiswal)
Registrar General



